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NHRCnotice to Govt.ondenial
social security cover to Divyangs

STATESMAN NEWS SERVICE
BHUBANESWAR, 2 NOVEMEBER:

The National Human Rights
Commission (NHRC) has
issued notice to the District
Magistrate of Keonjhar district
over the alleged denials of
rights of physically challenged
persons to get their pension
due to lack oflocal ad minis-
tration.

Acting on a petition filed
by Human Rightslawyer Rad-
hakanta Tripathy, the NHRC
passed the order. The petition
had drawn the attention of
the NHRC towards a very dis-

turbing video that went viral
on social media in which a
destitute seventy-four-year-
old riballady named Pathuri
Dehury, is looking to crawl
to reach Raisun Panchayat
under Telkoi Blockin Keonjhar
district to collect her pen-
sion.

The petition further noted
another disabled named Mad-
hav Jamudaof Kuladera Village
under Khuntapada faces sim-
ilar problems due to lack of
road and lack of assistance
from the Government Officials,
which amounted to violation
of human rights and funda-
mental rights.

Tripathy requested the
Commission to ask the con-
cermned public authorities to
ensure pensions at their
doorstep, and also arrange
wheelchairs to the physically
challenged victims. He also
requested the Commission
to direct the Administration
for construction ofall-weather
road connectivity and other
amenities to thevillagerson
top priority.

The NHRC asked the Dis-
trict Collector to ensure the
needful action and submit
the action taken report to
the Commission within four
weeks.
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Andhra Pradesh: BJP leader added as member in Tirumala Tirupati
Devasthanams trust board

https://timesofindia.indiatimes.com/city/vilayawada/andhra-pradesh-bjp-leader-added-
as-member-in-tirumala-tirupati-devasthanams-trust-board/articleshow/114875714.cms

TNN | Nov 2, 2024, 12.42 PM IST

TIRUPATI: BJP spokesperson G Bhanu Prakash Reddy has been named in the TTD
board members list, which was officially released by the govt on Friday. The new TTD
trust board now has 29 members, with media baron Bollineni Rajagopal Naidu
appointed as the chairman. Besides 25 non-officials, executive officer of TTD, secretary
to the govt, have also been nominated to the trust board as per convention.
Earlier, Andhra Pradesh govt constituted the new Tirumala Tirupati Devasthanams trust
board on Wednesday. Prominent vernacular television news channel chairman Bollineni
Rajagopal Naidu, a native of Chittoor district, was appointed as the new TTD chairman.

While several aspirants reportedly intensified their lobbying for the coveted TTD
chairmanship, chief minister Nara Chandrababu Naidu made the final decision in
nominating BR Naidu as the new TTD chairman.

Other prominent members in the trust board include former Chief justice of India and
former chairman of the national human rights commission HL Dattu and Bharath
Biotech founder Dr Suchitra Ella.

Two prominent figures who were nominated to the TTD trust board during the erstwhile
YSRCP regime and have once again made it to the new TTD trust board constituted by
the TDP govt are Krishnamurthy (Tamil Nadu) and Saurabh H Bora (Maharashtra).

Other members nominated to the TTD trust board include Narsi Reddy, Sambasiva Rao
(Jasthi Shiva), Sadasivam Rao Nannapaneni, Koteshwar Rao, Mallela Rajasekhar
Goud, RN Darshan, Shantaram, P Ramoorthy, Janaki Devi Thammisetty, Boogunooru
Mahender Reddy, Anugolu Rangasri, Buragapu Ananda Sai, Naresh Kumar and Dr Adit
Desai.Dr Adit Desai is the second Guijrati to be appointed to the TTD trust board.

His father Dr Ketan Desai, former MCI chief who faced charges of financial fraud and
irregularities, was the first Gujrati to be appointed to the TTD trust board during the
YSRCP regime in 2021.
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